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REPORTS OF DEPARTMENT RELATED PARLIAMENTARY STANDING 
COMMITTEE ON COAL AND STEEL 

 DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, I lay on the Table a copy each  
(in English and Hindi) of the following Reports of the Department-related Parliamentary Standing 
Committee on Coal and Steel:- 

 (i) Thirty-fourth Report on Action Taken by the Government on the recommendations/ 
observations of the Committee contained in their Twenty-sixth Report (Fourteenth Lok 
Sabha) on “Review of Performance of Rashtriya Ispat Nigam Limited (RINL)” relating 
to the Ministry of Steel; and 

 (ii) Thirty-fifth Report on “Rehabilitation and Resettlement by Coal India Ltd.” relating to 
the Ministry of Coal. 

_________ 

REPORTS OF DEPARTMENT RELATED PARLIAMENTARY STANDING COMMITTEE ON 
DEFENCE 

 SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir, I lay on the Table a copy each  
(in English and Hindi) of the following Report of the Department-related Parliamentary Standing 
Committee on Defence (2008-2009):- 

 (i) Thirtieth Report on “Status of Married Accommodation in Defence and Allied Services”; 
and 

 (ii) Thirty-first Report on ‘Stress Management in the Armed Forces’. 
_________ 

REPORTS OF DEPARTMENT RELATED PARLIAMENTARY STANDING 
COMMITTEE ON LABOUR 

 SHRIMATI RENUBALA PRADHAN (Orissa): Sir, I lay on the Table a copy each (in English 
and Hindi) of the following Reports of the Department-related Parliamentary Standing 
Committee on Labour:– 

(i) Thirtieth Report of the Committee on “Functioning of Employees’ Provident Fund 
Organisation” relating to the Ministry of Labour and Employment; and 

(ii) Thirty-First Report on Action Taken by the Government on the recommendations/ 
Observations of the Committee contained in their Twenty-Ninth Report on “Demands 
for Grants (2008-2009)” relating to the Ministry of Textiles. 

_________ 

REPORTS OF DEPARTMENT RELATED PARLIAMENTARY STANDING COMMITTEE ON 
SOCIAL JUSTICE AND EMPOWERMENT 

 DR. RADHAKANT NAYAK (Orissa):  Sir,  I lay on  the Table a copy each (in English and 


